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DELHI LEGISLATIV. ASSEMBLY

BULLEI TN PART = 11
(

(General information relating to Legislative & other matters )
Monday, July 15, 1996/Ashada 24, 1918 (saka)

No, 269
RESIGNATION OF MEMBERS FROM COMMITTEES

Hon'ble Members are informed that Hon'ble Speaker,
Delhi Vvidhan Sabha is pleased to accept the resignation of the
following members from the Committees as indicated against

each :-
1. Shri Gauri Shankar Bhardwaj - (&) Committee on Estimates

(b) Committee on Privileges

2% Shri Rajezsh Sharma - (a) General Purposes Committe:

(b) Committee on the Welfare
of Scheduled Castes and
Scheaduled Tribes.
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